CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCE
RA No.285/2002 in OA No.10G37/2002
New Delhi, this 4th day of December, 2002

b 8 Justice V.5.Aggarwal, Chairman
Hon’ble Shri M.P. Singh, Member(A)
P
i

All India CPWD Non-Gazetted
Office 5taff Association, through its
General Secretary & two others - Applicants
{Shri G.K.Aggarwal, Advocate)
Versus
Union of India & Anr, . Respondents

ORDER{in circulation}
Shri M.P. Singh, Member(A)

The present RA is filed by the original applicants,

through a different counsel, against the order dated



